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have been trespassing into the forest 
rc;;,cl'ves of Assam Siate and en-
croaching upon this land. On the 
oth,:;' hand, the Naga villagers have 
b:::c;-, cbiming these un'us as forming 
purt of their village land and that, 
ti1l'reiore, to assert their claim they 
have been entering into and occu-
pying' this portion of land. 

3. The Government of As!.am have 
reported that on 28th January, 1965, 
1\ group of N aga villagers residing 
in Japukong Range of Nagaland 
trespassed into the Nagini .Tan Tea 
Estate for occupation of land. After 
clearing some area, these Nagas re-
turned to their village. There were 
reports of similar intrusions. accord-
ing to the Government of Assam, 
also on the 13th and 16th February, 
1965. Uptil now. the Nagas have re-
portedly cleared. 150 acres or. Assam 
territory in this area and by felling 
trees and cutting of bomboo for 
temporary cultivation. The Go~ 
ernment of Assam state that, in this 
connection. cases have been register-
ed at the Mariani police Station 
against theSe Nagas, that the investi-
gatiOn is in progress, and that four 
Naga trespassers have been arrested 
On 23rd February, 1965. 

4. Earlier, in order to solve this 
problem, the Government of Assam 
proposed to the Government of Naga-
land that a working boundary could 
be fixed by them jointly, pendin~ 
Ilctual demarcation by SUl"\'ey. ThlS 
proposal was considered and accept-
ed by the Chief Secretaries of Assam 
end Nagaland. Action has, also, been 
initiated to carry out a survey of th;e 
Assam-N agaland boundary in this 
area by Survey of India Pill'ty· 
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Will the Minister of Home Aftaln 
be pleased to state: 

(a) whether the causes of the aud-
den strike in mid-December 19M of 
the sweepers of Delhi Corporatioa 
have 1beeD. ascertained and enquired 
into; 

(b) the number of sweepers m-
volved; and 

(c) whether any Of the st.rildD8 
sweepers were penalised? 

The Depot7 MInIster lD the MIDIs-
try of Bome Aftalrs (Shrl L. K. 
Mlshra): (a) The causes of the 
strike by the Municipal sweepers 
from 25th December. 1964 to the 
28th December, 1964 alld from the 12th 
January, 1965 to tlhe 18th January, 
1965 have been ascertained and en-
quired into by the Delhi Municipal 
Corporation. 

(b) 2182 in the first phase and 
2562 in the second phase. 

(c) All the sweepers who went oa 
strike were taken back in service 
a.nd there was no victimisation. 
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